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at the ECAFE meeting in Delhi
beginning on the 22nd and the
opening of the Asian development
bank. For the first time as a measure
of concrete aspirations of the Asians
to expand trade relations between
themselves, we have constituted a

bank with R 500 crores as liquid
capital.
Shrimati Sharda Mukerjee: Apart

from the traditional exports, has the
government made any assessment of
the sort of exports which could be
absorbed by the ECM?

Shri Manubhai Shah: As far as 1
can say, I am saying this without fear
of contradiction, everything that India
produces can be absorbed and pur-
chased by the European powers in the
ECM. Unfortunately their illiberal
policies of trade hinder that and they
do not make a purposeful objective
and intense effort to help some of the
developing countries to expand their
sales.

Shrimati Sharda Mukerjee: Sir, my
question was this. We are sellers and
therefore

Mr. Speaker: Order, order. That is
another matter.

Shri Manubhai Shah: This is a ques-
tion of competition and restriction,
and tariff barriers.
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Tea Finance Committee

+
*629. Shri 8. C. Samanta:
Shri Subodh Hansda:
Shri P. C. Borooah:
Shri M. L. Dwivedi:
Shri Bhagwat Jha Asad:

Will the Minister of Commerce be
pleased to state:

(a) the recommendations of the
Tea Finance Committee which have
already been accepted by Government
and implemented;

(b) the manner in which the re-
maining recommendations are pro-
posed to be dealt with; and

(c) whether the opinion of the Tea
Board was invited about the recom-
mendations?

The Deputy Minister in the Minis-
try of Commerce (Shri Shafi Qureshi):
(a) and (b). A statement is laid on
the Table of the House. [Placed in
Library. See No. LT-5807/66].

(¢) Yes, Sir. The recommendations
of the Tea Finance Committee were
considered in the 44th meeting of the
Tea Board held on the 7th January,
1968.

Shri S. C. Samanta: May I know
whether any aliicd thing outside the
purview of the terms of reference of
the Committee was recommended by
the Commiviece and, if o, whether
those recommendations were consider-
ed and what was the decision taken?
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Shri Shafi Qureshi: All the recom-
mendations of the Committee have
been incorporated and we are imple-
menting those recommendations.
Nothing beyond was brought to our
notice.

Shri S. C. Samanta: May I know
whether the plantation labour hous-
ing scheme, on the lines of the indus-
trial housing scheme, which was
recommended by the Board will be
taken up?

The Minister ,of Commerce (Shri
Manubhai Shah): Yes, Sir. The
Cabinet has accepted this proposal
that the planters will have to build
houses for their labour, only yester-
-day.

Shri Subodh Hansda: I find from
the statement that some of the recom-
mendations have been accepted in
principle, which concern the State
Governments and are being imple-
wented. I would like to know whe-
ther the State Governments’ opinion
was called for before acceptance of
these recommendations,

Shri Shafi Qureshi: The Tea Finance
Committee was formed under the
Government orders, and representa-
tives of the tea industry, trade, bank-
ing institutions, chambers of com-
merce, representatives of State Gov-
ernments, Tea Board, Parliament,
Planning Commission and the Gov-
ernment of India are associated with
it.

Shri Subodh Hansda: My question
was totally different.

Shri Manubhai Shah: We are not
able to hear the hon. Member at any
time,

Mr. Speaker: I shall ask the Leader
of the House to allot another seat to
‘Shri Subodh Hansda.

Dr. L. M. Singhvi: There seems to
be something wrong with the acous-
tics of the House. I think you should
have it examined.
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Mr. Speaker: I shall get it examin-
ed, but the hon. Member should speak
a little more loudly.

Shri Subodh Hansda: I am speak-
ing much loudly. If the Minister
could not hear, I shall repeat it.
(Interruption). 1 also do not clearly
hear him.

Mr. Speaker: Order, order.
cannot hear.

Shri Subodh Hansda: Some of the
recommendations have been accepted
in principle, recommendations which
concern the State Governments also,
and the State Governments have been
asked to implement all these recom-
mendations. 1 would like to know
whether the State Governments have
been consulted before acceptance of
these recommendations.

1 =lso

Shri Shaft Qureshi: I have already
told the hon. Member that the Gov-
ernments of the States—the State
Governments—were also consulted.

Shri P. C. Borooah: This is a very
important question so far ag my State
of Assam is concerned.

Mr. Speaker: What is the question?

Shri P. C. Borooah: For achieving
the tea production target of 1,000 mil-
lion pounds in the Fourth Plan period,
an expansion at the rate of 24,000
acres per of new extensi of
tea area was considered a “must” by
the Teu Finance Committee. Is it a
fact that during the last four years,
our expansion is only to the extent
of 6,800 acres instead of 24,000 acres
per annum and, if so, what is the
reason for this alarmingly small
increase and slow progress?

Shri Manubhai Shah: The figures
are somewhat different, But the
real problem is we do not get
land either from the State Gov-
ernments or from the plantations
for extending the tea acreage.
There is competition between housing
and other agricultural crops and the
Defence Ministry’s requirements in
these areas. Whatever acreage is re-
quired is not easily available.
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Shri Basappa: May I know whe-
ther it is the intention of the Govern-
ment to help the small plantations of
4 or 5 acres also and if 80, what action
has been taken to help them?

Shri Manubhai Shah: On small
plantations, we have given special
concessions. Firstly, they are charg-
ed much lower excise and in some
cases exempted, as compared to big
plantations. Secondly, we establish
co-operative tea factories for smaller
plantations. In Madras already 8 fac-
tories are under operation and some
of our members are taking interest in
them. In Punjab also, we want 2 or
3 factories to come up.

Shri Sham La] Saraf: Expansion of
plantation of quality tea has been
recommended by the Tea Finance
Committee. The hon. Minister said a
little earlier that there is competition
for land with the Housing Depart-
ment. But the area where tea is to
be planted being a little different, may
I know what steps are being taken
in order to provide and for expand-
ing plantation of quality tea?

S8hri Manubhal Shah: The areas are
the same; I do not know which areas
are different. In Assam—the Minis-
ter from Assam is here—and in Bengal
also, the areag for varieus things are
the same. It is very difficult to get
extra areas. Even for a few thousand
acres, we have to write personal
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letters. To the extent land is made
available, we shall give preference to
plantation expansion. Wherever
forest areas have been made avail-
able in Madras or Mysore, we have
Increased the plantations.

Heavy Engineering Corporation,
Ranchi

*630. Shri P. R. Chakraverti: Will
the Minister of Industry be pleased
to state:

(a) whether Government have
asked the Heavy Engineering Corpo-
ration, Ranchi to change its pattern
of production in order to cut down
imports;

(b) whether similar orders have
been issued to other public sector
undertakings to diversify their pro-
duction to meet not only the require-
ments of the public sector but also of
the private sector;

(c) whether these units have taken
steps to look for substitutes within
the country; and

(d) the results achieved so far?

The Minister of State in the Minis-
try of Industry (Shri Blbudhendra
Misra): (a) and (b). While no in-
structions to change or diversify the
production programmes as such have
been issued to Public Sector Under-
takings, the need for cutting down
imports by substitution of indigenous
material, developing ancillary indus-
tries and reducing inventories to the
absolute minimum has been stressed.

(c) Yes, Sir;
beginning.

(d) So far H.E.C. has effected sav-
ings of the order of Rs. 1.16 crores
and Hindustan Machine Tools Rs. 1.58
crores. Information on other pro-
jects is being collected.

some have made a

Shrl P. R. Chakravertl: While
uppreciating the fact that changing of
pattern of production involves a good
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deal of research and analytic study,
may I know whether the Government
have advised them to set up some re-
search cells for this purpose?

Shri Blbudhendra Misra: This
public sector undertaking, I am told,
has its own, apart from the collabora-
tion, research cell.

Shri Ranga: That is not what the
hon. Member wanted to know. He
wanted to know whether this unified
research centre has been started any-
where in order to study the possibili-
ties of import substitution?

Shri Bibudhendra Misra: These
public sector undertakings vary in
their production programmes, they
vary in their items of manufacture.
Therefore, they have set up their own
research cells, they have their own
experts.

The Minister of Industry (Shri D.
Sanjivayya): Sir, a few days ago I
answered a question here. The Coun-
cil of Scientific and Industrial Re-
search met and they divided them-
selves into 15 committees. Those
committees are specifically going into
this question of import substitution.
Their reports would have been made
available on 8th March. So the re-
ports are with us and we will cer-
tainly take decisions on them.

Shri P. R. Chakravertl: May }
know what special facilities have been
made available to these undertakings,
both public and private, to promote
research and also requisition the ger-
vices of eminent scientists who are
working at the university level?

Shri D. Sanjivayya: We always
avail of the facilities and talents avail-
able in the universities. We invite
them for discussions at conferences
and in that way we utilise them.

Shrl Kashi Ram Gupta: May 1
know whether any of the import sub-
stitutions are to be classified and cate-
gorised for public sector and private
sector separately; if so, whether Gov-
ernment has taken up the matter with





